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Non-Plan grants to the universities
established by them.

According to the informatign fur-
nished by UGC, paucity of funds may
affect some developmental activities of
the institutions, but the basic facilj
tieg are not likely to be affected.

Non.Plan grants provided by the
Government to UGC have been stea-
dily increasing over the years. UGC
has appointed a Committee to evolve
rationad ‘worms for providing -deve-
Iopment and maintenance grants to
ithle Centriad Universities,

(c) No, Sir,

(d) According to the information
furnished by UGC, in view of paucity
of financial resources, Chairman UGC,
has advised the Central Uni-
versities, Deemed Universities and
Delhi Colleges, in March, 1993, (o
make cfforts to reduce unavoidable
expenditure and augment internal in-
come, wherever possible,

Lucknow College of Ares and Crafis

*94. DR BAPU KALDATE.
SHRIMATI KAMLA SINHA:

Will the Minister of HUMAN RES-
OURCE DEVELOPMENT be pleased
to state:

(a) whether Government's atten-
tion has been drawpn to the newsitem
appearing in ‘Pioneer’ dated the 6th
April; 1993, highlighting the grosa
neglect of art objects in the Luck-
now College of Arts nad Crafts; and

~ (b) if so what measures have been
taken by Goavernment in the matter?

..THE, MINISTER OF HUMAN RES-
OURCE DEVELOPMENT (SHRI AR-
JUN SINGH): (a) ~nd (b) Yes, Sir.
The newsitem mentigns mainly alle-
ged defleiency in the upkeep of the

{RAJYA SABHA ]

'
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artefactg and in museological techni-
ques, need for yrgent restoration
work, allegation about surrepiitjous
remova] of objects and ngn-payment

of grants fop the upkeep of the Mus-
eum, }

The UGC hag informed that the
management of Universities and Col~
leges is a decentralised arrangement
in which the State Governmentg and
the Colleges concerned are r@sponsi-
ble for the management of the Col-
lege Furthey the College is not re
cognised for Central assistance under
the UGC Act and, therefore, 'does
not receive any assjstance for deve
lopment from the UGC.

Sale of Century Old Francis Girle
Sr. Secondary School, Delhi

*95 SHRI SATYA PRAKASH
MALAVIYA:

SHRI ANANT RAM JAIS
WAL

Will the Minister of URBAN DE-
VELOPMENT be pleased to state-

(a) whether Government's attention
has been drawn to the news item
appearing in ‘Indian Express’ dated
the 22nd March, 1993 regarding the
proposed selling out of the Century
Old Francis Girls Sr  Secondary Sc-
hool in Delhi for raising a commercial
complex; and

(b) if so what are the details in
this regard? :

THE MINISTER OF URBAN D®
VELOPMENT (SHRIMATI SHEILA
KAUL). (a) Yes, Sir.

(b) The land and building on
which Francis Girls Seniop Secon-
dary School is situated do hot belong
to the Government.

There ig reportedly a dispute over
the management and disposal of a part
of the property and the Delhi quice
has registered a case under Sectiont
420|1463/471|443 TPC on the bas?s o
complaints of one of the parties.



